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retire an officer about whose integrity there
are reasonable doubts.

(b) Whether any action, beyond premature
retirement, should be taken would depend on
the circumstances and merits of each
individual case.

SETTING UP OF A CENTRAL BUREAU OF
BooKs PRODUCTION

284. SHR1 SUNDAR MANI PATEL: Will
the Minister of EDUCATION be pleased to
state:

(a) whether Government have proposed
setting up of a Central Bureau of Books
Production;

(b) if so, details of its functions; and

(c) when it is likely to start functioning
and how much would it cost the Central
Exchequer?

THE DEPUTY MINISTER IN THE
MINISTRY oF EDUCATION (SHRI BHAKT
DARSHAN): (a) to (c) A scheme to set up a
Central Bureau of Books Production i
proposed to be
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included in the Fourth Plan for the
development of Hindi and other
Indian languages. Details of the
scheme and its financial implications
have yet to be worked ouf.

PAKISTANI PENETRATION IN RAJASTHAN

285. Surt DEVI SINGH: Will the
Minister of HoME AFFAIRS be
pleased to state:

(a) whether it is a fact that a large
number of Pakistanis have recently
penetrated into Rajasthan; and

(b) if so, what are the details
thereof and what action the Govern-
ment of India have taken to s op such
unauthorised entry of Pakistanis in
our country?

Tur MINISTER or STATE 1N THE
MINISTRY or HOME AFFAIRS
(Sur1 Jarsurnnar Hatai): (a) and
(b): Only 81 Pakistanis were detect-
ed for illegay entry into Rajasthan
during 1964 (till July). A statemen!
showing the action taken against
these persong and the arrangements
made to stop their unauthorised entry
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